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Review of Industrial Policy

1293. SHRI NARENDRA MOHAN: Will
the Minister of INDUSTRY be pleased to
state:

(a) whether Government have decided to
review industrial policy in view of the fall in
industrial growth rate figures for 1996-97,
expected to touch a low of seven percent;

(b) if so, whether some major policy
correctives for some important industries like
paper, cement etc. have already been worked
out; and

(c) the reasons for this fall in industrial
growth rate as compared to the year 1995-96?

THE MINISTER OF INDUSTRY (SHRI
MURASOLI MAR AN): (a) and (b) While
the review of Industrial Policy is a continuous
process, sector specific strategies have been
initiated in under performing sectors. The
credit policy announced by RBI would
improve availability of credit at softer terms
to industry. Initiatives have also been taken in
Union
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Budget for further improving the invest- ment
climate in  general and  removing
infrastructures  bottlenecks for accelerated
overall industrial growth including paper and
cement sectors. Measures to increase the
production/availability of paper in the country,
interalia, also include levy of low excise
duty on paper manufactured with not less than
75% non-conventional raw material,
reducing excise duty on wood based paper
and paper board, reducing custom duty on
import of wood logs and wood chips, coal and
chemicals used in the paper industry.

(c) Deceleration in industrial growth in
1996-97 has mainly been due to under
performance of crude petroleum, consumer
durables, electricity and capital goods.

MNC:s not bringing the latest technology

1294. SHRI NARENDRA MOHAN: Will
the Minister of INDUSTRY be pleased to
state:

(a) whether  Federation of  Indian
Chambers of Commerce and Industries has
stated that multinational companies (MNCs)
are not brining the latest technology with
them, as reported in the Hindu dated 26th
May, 1997;

(b) if so, whether at the time of giving
approvals for foreign collaboration agreement
or while setting up 100% foreign subsidiaries
does such agreements contain adoption of
latest technology;

(c) if so, whether any monitoring is done
that the conditions regarding adoption of
latest technology has been fulfilled; and

(d) if not, what action is taken in such
cases?

THE MINISTER OF INDUSTRY (SHRI
MURASOLI MARAN): (a) The Newspaper
Report of 26th May in "The Hindu" pertains
to a Conference held in Delhi on the "Impact
of Globalization on Industrial Relations" and
probably, refers to the Discussion Paper
circulated ;on behalf of a Professor of IMI,
New Delhi

[RAJYA SABHA]
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Views expressed in the Paper are, thus, not of
FICCI.

(b) to (d) The joint ventures are entered into
by the Indian companies with foreign
collaborators with mutual agreements as per
their commercial judgements and the
technology transfer, if envisaged, is expected
to be of the latest technology or otherwise
with the induction of interior technologies,
such companies would not be able to
withstand the market conditions.
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